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prietory concerns  and partnership 
Anns are all governed by the Act, if 
they come within the twin criteria of 
both production and assets as referred 
to above.

(c) Does not arise.

Report of JLong-wall Equipment  for 
Boosting Coal Production

10068. DR. P. V. PERIASAMY* Will 
the Minister of ENERGY be pleased 
to state:

(a) whether it is a fact that im. 
port of long-wali equipment required 
for boosting coal production is being 
held up because of controversy bet­
ween the Coal Department a*id the 
Ministry of Industry; and if so;

(b) whether the 34 projects cost­
ing about Rs. 500 crores which have
already been sanctioned by Govern­
ment would also be delayed in exe­
cution; and

(c) if so, the steps proposed to be 
taken to resolve this controversy?

THE MINISTER OF STATE FOR 
ENERGY  (SHRI  JANESHWAR 
MISHRA): (a) No, Sir.

(b) and (c) Do not arise.

Vehicles it M m  Dtf*

10069. SHRI  RAJ  KRISHNA 
DAWN: Will the DEPUTY PRIME 
MINISTER AND MINISTER  OF 
DEFENCE be pleased to state*.

(a) how many vehicles (military) 
were used to station at Panagar Vehi­
cle Depot in West Bengal during the 
year 1973 last and what j# the num. 
ber of such vehicles stationed at the 
same depot presently;

(b) is there any body building units 
for vehicles or not if so, how many 
vehicle bodies were built up in the

1973 last and what Is the titan*
er of bodies being built up annually 
a* Pres«at;

<«) what is the total man power 
in thus* 1>ddy  aft*

repair units and how many of them
are permanently absorbed and how 
many of them engaged casually;

(d) is there any auction centre to 
sell the condemned vehicles (Mili- 
tary) at Panagar;

(e) whether Government are Plan- 
rung to shift the vehicle body build, 
ing units and the auction centre to 
some where else out side West Ben­
gal; and

(f) if so, the details thereof?

THE DEPUTY PRIME MINISTER 
AND MINISTER  OF  DEFENCE 
(SHRI JAGJIVAN RAM): (a) As on 
31 Dec, 1973, 5241 military vehicles 
were held by Vehicles Depot Panagar. 
At present there are 3064 Vehicles.

(b) No permanent body building 
cell was established at the Vehicle 
Depot. During 1973, 90 bodies were 
built. There is  no  body building 
activity in the Depot at present.

(c) On an average 60 personnel had 
been provided for body building com­
mitment from withjin the authorised 
manpower of the depot. All these 
employees are borne on the permanent 
establishment of the depot. No casual 
employee was  engaged  for  the 
purpose.

(d) The discarded  vehicles are 
auctioned in Panagar Depot as per 
auction  programme  issued  by 
DGS&D New Delhi from time to time.

(e) and (f): No, Sir.
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Shortage of Coal faced by Foundries
In Kolhapur District of Maharashtra

10071. SHKI  RAJARAM  SHAtf- 
KARRAO MANE; WiU the Minister 
of ENERGY be pleased to state:

(a) whether Government is aware 
-that for shortage of coal about 30 to 
40 foundries are not working  in 
Kolhapur District of Maharashtra and 
thousands of workers are unemployed

(b) how many sugar factories are 
suffering losses  due to shortage of 
coal; and

(c) by what way Government will 
solve this problem and meet the losses 
of these industries?

THE MINISTER OF STATE FOR 
ENERGY  (SHRI  JANgShWAR 
M1SHRA): (a) to <c) The information 
is being collected and will be laid on 
the table of the House.

Bulk, J3ttugj>ffered by Companies for 
DMtrMmtloa femgfc O JM8.

10072. SHRI R. K, AMIN: Will the 
Minister of PETROLEUM, CHEMI­

CALS AND FERTILIZERS be phased 
to state:

(a) how many companies have 
offered bulk  drugs for distribution 
through C.P.C. at Government fixed 
prices;

(b) names of companies, name of 
bulk drugs, quantity offered, date of 
offer and what action has been taken 
on these offers; and

(c) whether it is a fact that on the 
one hand indigenous production of 
canalised bulk drugs at Government 
fixed prices is not being distributed 
whereas on the other large imports are 
arranged; if so, reasons for the same?

THE MINISTER OF PETROLEUM, 
CHEMICALS  AND FERTILIZERS 
(Smi H. N. BAHUGUNA):  (a)
During. 1977-78, 5 indigenous pro­
ducers and during 1978-79, 9 indigen­
ous producer̂ offered bulk drugs i6T 
di&riMion through CPC at Govern­
ment fixed priced.

(b)  A  Statement  giving  the 
required information for the y«ar 
im m and 1*78-?* & attached.




